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DBMONsntATION BY ALL INDIA SnmENTS 
FEDERATION AND ALL INDIA YOUTH 

FEDEllATION 

·543. SHRI B. K. DASCHOWDHURY: 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a} whether any I demonstration was 
held 00 the 17th November, 1969 by the 
All India Student. Federation and the 
All-India Youth Federation near Pattia-
ment House; 

(b) whether any memorandum demand-
ing unemployment compensation, a han 00 
retrenchment and automation, voting rights 
at 18 and distribution of arable fall_ land 
Bmong landless peasants was submitted to 
the Government; and 

(c) if so, the reaction of Government 
thereto? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (Dr. V. K. R.. 
V. RoAO): (a) to (c). A statement is 
placed on the Table of the House. [P/Qced 
ill Library. See No. LT-2341169.] 

CoMMITI'E1l TO DEAL WITH ApPOINTMENTS/ 
COMPLAINTS IN UBORATOItJES VMDD 

C.S.I.R. 

*544. SHRI N. SHIVAPPA: wm the 
Minister of EDUCATION AND YOUTH 
SERVICES be pleased to state: 

(B) whether Bny Committee had been 
set up to deal with UPSC's BppoiDtments 
and complaints in Laboratories under the 
supervision of the Council of Scientific 
and Industrial R.esearch; 

(b) if so, the recommendatiOllS made 
by the Committee; and 

(c) the reaction of Govem,menl in this 
regard? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. 
V. RoAO>: (a> U.P.S.C. does not deal 
with appointment. and complaints in tbe 
Laboratories of the Council of Scientific 
and Industrial Research. Therefore, no 
committee has been set up to deal with 
them. 

(b) and (c). Do not arise. 
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DEMAND FOR CEssION OF IUsIlM1R PROM 
INDIAN UNION BY PLBBlSClTE FIlONT 

·546. SHRI YAJNA DATI SHARMA: 
SHRI BRIJ BHUSHAN LAL: 
SHRI SURA] BHAN: 
SHRI JAGANNATH RAO 

JOSHI: 
SHRI SHARDA NAND: 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a fact that the Plebis-
cite Front has been working for the suppon 
of such demands as cession of Kashmir 
from the Indian Union; 

(b) whetber sucb acts are treated as 
criminal oIIences under the provisions of 
the Unlawful Activities (Prevention) Act, 
1967; and 

(c) if so, Government's reaction there-
to? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): <a> to (c). 
The Plebiscite Front has been demanding 
the rigbt of self-<letermination for the 
people of Jammu and Kashmir Slate. No 
action ba$ been considered necessary SO far 
against the organisation. 

PROMOTION OF INTERNAL ToumSM 

·547. SHRI J. M. BISWAS: 
SHRI INDRAJIT GUPTA: 
SHRI VASUDEV AN NAIR: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to stale: 

(a> whether it is a fact that promotion 
of Internal tourism haa not been given pro-
per attention by Government; 




